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Zonal Office : 14/15 O1d Court House Street | P EaRC Bl UCO Bank
[Pursiant fo Rube 30 of Companies (Incorporation) Rules, 2014] P ll n J a b & Sl n d B an l\ = KE!!?EJ;E?‘EEEE%BE? = @ UCO BANK Zonal Office - Kolkata, 5; LL.R Sarani
el. : APPENDIX — IV [Rule- {1)]
(A Govt. of India Undertaking)

BEFORE THE CENTRAL GOVERNMEMNT
: ; 15t Floor, Kolkata - 700020
REGIONAL DIRECTOR, EASTERN REGION DIRECTORATE E-mail ID : z0.kolkata@psh.bank.in POSSESSION NOTICE (For Immovable Proprty) [ RS- A S

MINISTRY OF CORPORATE AFFAIRS, KOLKATA £
In the maiter of sub-section (4) of Section 13 of the Companies Act, 2013 and clause {a) Where service is a way of life E-AU ETIﬂN SALE NUHEE Whereas :
of Sub rude (5) of Rule 30 of the Companles {Incorporation) Rules, 2014 (In terms of the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act -2002) Tha UﬂﬁEfE‘@ﬂEE! FIEIH_‘Q the Authorized Officer |:|f1|'|l'=t Uﬂ{'{ E!anb:, Wew Markat Branch,
-And- Wiharaas the Authonzed Officer of Punjab & Sind Bank under the SARFAES] Act 2002 in exercise of powers confermed uis 13012) read with the relevant rubes of the :}gi;::;ﬁ;ﬁ:ﬁﬂ?t"ﬁg F;;";&;?gﬁdn ,:Lig;g:';:_’r:s?:;:dﬁgﬁzﬁ
In the matier of Securnty Interast (Enforcement) Rules 2002 issued demand rofice w's 1.3(2) on the dates slated against the account, calling upon the bormowern's to repay the amount ction 13(12) raad m"; the rula 3 of the Sec "|'1 Int 'm“ I,'E Lﬁ; antl Rulas EI:Il'I:,I?‘
MODERN LAMINATORS LTD. mentioned in the notice within 60 days from the date of notice. As the Borrower(s) / Guarantor(s) have failed to repay the amount mentioned in the respective notice 58 i di! -'Pji e tedu e o741 qu;; o "1_" ik tf'rnrﬂ cam :“” es o
(CIN - U26509WE1992PLC055139) Matice is hereby given to the falfowing bormowers ) Guaranicr(s) and the pubdic in general that ihe Authorized Officer has taken possession of the property in exercise of Fslied a temand nolce dd on Uil calling upon the Bormower Namely - Mis

powars conferrad on Authorized Officer u/s 13(4) of the said Acl read with relevant rules. Pursusant 1o the possession taken by the Authorized Officer under SARFAESI Ergoflex {I) Private Limited, Add: Parekh House, 161, Lenin Sarani, Kolkata - 700013,

Having its reqistesad office at 33, GANESH CHANDRA AVENUE 3RD FLOOR, KOLKATA, Act 2002 for recovery of the secured debts of Punjab & Sind Bank mentioned against barrower(s) detailed hareunder and interast thareon from date mentianed | | and Guarantors Namely - (i) Mr. Bharat Jagmohan Parekh, (i) Ms Nitarra Parekh,

(WE.) 700013 _ coovccApplicant therain and with cost and charges. Offers are invited by the Authorized Officer in sealed cover for purchase of under noted property on “AS IS WHERE 15 | | {iii) Ms Karuna Parekh {iv) Devendra Bharat Parekh, 55 Creek Row, Entally, Kolkata|
Notice is heraby given to the General Public that the company propases to make appicationto| | BASIS™, "AS IS WHAT IS BASIS™ AND "WHATEVER THERE IS BASIS™ AND "WITHOUT ANY RECOURSE BASIS" a5 per brief particulars given hereunder - | |- 700014, 1o repay the amount as menboned in the notice being Rs. 17,59,78,763.42)-
the Central Governmant under section 13 of the Companies Act, 2013 seeking confirmation . . . {Rupees Seventeen Crore Eift].r Nine Lakhs Sevaq’qr Eight Thousand Seven Hundred
of altzration of the Memorandum of Association of the Company in terms of the special Date of Auction : 02.02.2026, Time of Auction : 02.00 PM -4.00 PM E%xr_sr‘ihumﬂ Forty Two Paisa Fnlﬂ:inclumqlmlﬂml upto 29.09.2025 plus interes!
resalution passed at the Exira Ordinary Ganeral Meeting held on 02.01.2026 10 enable the - . within 60 day(s) farm the date of receipt of the said notice. o
comgiany to change its Registered affice from " State of West Bengalto *State of Gujarat”, Last date of EMD : 01.02.2026, Time upto 04.00 PM The borrower having falled to repay the amount. notice is hereby given to the

Berrower'Guaranior and the publc in general that the undersigned has taken Possession

Ay pe whose interast is likely 1o be affected by the 1d ch fihe registenad : = u . ; . i ; 5
my person whase interast is likely to be affected by the proposad change of the registe Place of Sale httpE Il'www.baanknet.com of the i cacribi erti below stoiiiciae o riwkes caraned ov tir) ir nder

office of tha company may deliver aither on the MGA-ZT Portal (www.méa,goving by filing

o i . : : i . | a) Name of Branch Description of the Immovable Froperties a) Date of 13(2) Notice a) Reserve Price saction 13(4) of the said Act, read with rule 9 of the said Rules on this 16th January 2026,
invesior compdaint form or caose to be delivered or send by registered post of hisfher b} Name of Borrower | Mortgaged | Owner's HName b) Date of 13 (4) Motice b} EMD i ; |
: ’ i : ; : _ The Bormower. | Guarantor in particular and the pubbc in-general is hereby cauboned not
pbjections supporied by an affidavit stating the nalure of his'her interest and grounds of Guarantor with Address (OR Code for Property Image and Detalls) c} Demand Motice Amount ¢) Bid Increase Amt. ta deal with the property and any dealings with the property will be subject fo the charge
4 O i I ‘lr H 3 i {: | g .' 1 . r " . - [ ] -
et e e o e Authorised Officer Name : Dhirendra Kumar, Phone No. 9816600417, Details of NEFT/RTGS for EMD : IFSC : PSIBO0D0718, A/c. 07195040070003 [ R e e AR L R R R L R G
orporate Bhawan, Gth Floor, Piot Mo, IIFM6, in AA-IEF, Rajarhal, New Town, Akandakashan, Seventeen Crore Fifty Nine Lakhs Seventy Eight Thousand Seven Hundred Sixty
Kotiata-7 00135 within Fourtean days from the date of publication of this natice with a copy of 1. | a) Lake Town Branch EEE'“”;E:IF'W '::5'2 ”E&““"d ﬂFE:'E'r F'rupnmr Image | a) 14.08.2023 a) Rs. 14.00 Lakh Three & Forty Two Paisa Only), inclusive of interest upte 29.09.2025 and further
the same fo the applicant company atits registerad office mentioned above, (Super Bullt up Area G40 Sq. Ft), [mjfacsy b) 13.12.2023 b} Rs. 1.40 Lakh imerest, incidental expenses, costs & charges ete. therson
Morth-East side of "Usha Villa® ek : R b o 1 . =h
o ) b)Amal Kundu & situaled al Malding No. 141/1/4, ‘1."-4.9 ,...-r,, c) Rs. 15456.'!"?3.9{! _ _ ¢) Rs. 10,000.00 The bormowar's attantion is invited to provisions of sub-saction (B) of saction 13 of the Act,
FOR MODERN LAMINATORS Ii[l Mamon Kundu Saheed Nani Saha Sarani, Mouza - [FERE -____ _._- %_iunees;rﬁeen Lﬂkhz ﬂty Six el S in respect of time avadable, to redeem the secured assels,
— ;i Diakshin Mimta, J. L. No. 08, R. S, No, . JUBEnCL RO FINCH DESCRIPTION OF THE IMMOVABLE PROPERTY
PLACE: Kodkata TANMAY BATHWAL 102, Touzl No. 173, R, 5, Dag No e Sevenly Three and paize Ninety )
OATE - 16.01.2025 DIRECTOR {DIN-00271428) L8055 B & Khatian o 440850, & only) as per 13(2) notice plus Immovable Property 1 : Owner - Mrs. Karuna Parekh, Wio Mr. Bharat J. Parekh. Title
P S - Nimta Ward No. 97 Dishict - interest and other applicable Deed No, 8970 of year 2013 : ALL THAT plece and parcel of land measuring total 3
e APPENDIX 1V [Rule (1)) North 24 Parganas, Kolkata- 700049 chargas tharean {Three} Cotlah 14 (Fourleen) Chhatak situated and lying 3t Mowza - Rajhat, JL. No. 65,
] & o ! ' R.3.& LR, Plot Mo, 831 {Eight Hundred Ninety One), LR Khaitan Mo; 1677 under Rajhat
y 5 Property under Physical Possesion, !
“mw L q Pﬂb‘ mej” m@m" bonk POSSESSION NOTICE : el . : ; : . e Gram Panchayet under the Polba Police Station within the 0.5 R.-l & A.D.SR. Sadar
e A R | !mmovable Praperty) ithorised Officer Name : Nalin Lochan Deo, Phone No. 9031088850, Details of NEFT/RTGS for EMD : IFSC : PSIBD000719, A/c. 0710504007 0003 | B o R n e s s e e = et Rl R LR T
Circle Office : Purba Medinipur 2, | a)Haldia Branch Residential property situated at J. L Property Image | a) 14.12.2023 a) Rs.20.93 Lakh On the North : 3 ft. Kancha Common FPassage, On the South : Land of Furchaser, On
Padumbasan, P.O. - Tamluk, Dist - Purba Medinipur, Pin - T21 636 Mo, 161, Kh Mo, 5474 (LR), Plat g b) 17.05.2024 . the East : Land of Purchaser, On the West : 9 fi. Kancha Comman Passage.
Wiemes: b)Manas Kumar Mondal Mo.T13, Acks = 6 Dncimal Moliva - S c) Re.17,15,128.05 b omdsaiden: Tide Dovd No. [ S 21201
, ) . ) . Rayraynachak, P.O_- Pitarnbarchak. "l R ; Rs. 10.000.00 ALL THAT piece and parcal of land and its heredifaments messuring a total area of land
Tha WnHiarsignas baw i Alithoktiad OMICAL if i STmjan Matkinsl: Blank R P. S. - Haldia, Dist - PurbaMedinipur, (Rupoos Sovenicen Lekhs Filoen | & X2 10 (Ten) salak more.or less iogether with all Kinds of easaments and appurienances
under the Securitization and Reconstruction of Financial Assets and Enforcemant 2mt. Rudrani Mondal Pin-721657 Thousand One Hundred Twenty therels [vina sitiates ot Mouza - Ralhat. JL. He. 85 cambised In RS, Dag No. 803
of Security Interest Act, 2002 and in exercise of Powers conferred under Section Property under Symboli T Eight and paise Five only) as per : i o LR Dag No. 393 ,-,.:Jj RS Khaitan N *EPEI d . ag LR
13 read with Rule 3 of the Security Interest (Enfarcement) Rules, 2002, issued a PDEI:E:'.E.iun ¥ 13(2) nofice plus Interest and other '-Elll'l'ﬂm*’*-? < R Ll oS TS e Altan Ivo. 152 and comesponding 1o Li.
Demand Notice Dated 02.08.2025 caliing upon the Borrower Sri Biswajit Bera, applicable charges therean Khaitan No, 631 which are within the ambi of Rajhat Gram Panchayat, under P.S. - Palba,
S/o. Sri Rabindranath Bera to repay the amount menticned in the notice being ; . . ; . Additional District Sub-Registry Office at Chinsurah and in the district of Hooghly
Rs, 6,24,328.45 {Rupees Sk Lakhs Twenty Four Thousand Three Hundred Authorised Officer Name : C. N. Lily, Phone No. 7641007212, Details of NEFT/RTGS for EMD : IFSC : PSIBDOD0719, A/c. 07195040070003 Butted and Bounded by (As per title document) : On the North : Factory Boundary
Toianry Esghl and =ty Elve Fasia only] ss on AN0GI045 with fittier Interest) 103, [ 2) B Bl Brach Equitable Mortgage of Four Propertyimage| a) 30.05.2024 a) Rs. 4836 Lakh | |Vl On the South : Neogl Boundary Wall, On the East : PWD Boundary Well, On the
wilhin 80 davys fram the dale of notice/date of recaipl of the said nolica. : Commercial properlies bearing A bl 09.08.2024 Weslt : Land of Ghosal Babu,
The Borrower having faled to repay the amount, notice ks hereby given 1o the b)M/s. A. B. Industries address No.112/4, Girjalala Road. Of | 8% b) Rs. 4.836 Lakh Immovable Property 2 : Owner - Mis Ergoflex (1) Private Limited {formerly known as
borrower and the public in general that the undersigned has taken possassion of Proprietor : PS5 Belgharia, Kaolkata - 700067 c} Rs. 3&32:‘93-'3. ) ¢) Rs. 10,000.00 Mis Ganeshbari Ductile Castings Pvt. Ltd.)
tha property dascribed hersin below in exercisa of powers conferred on him under Smt, Aparna Bhattacharjee District - North 24 Parganas at Ward (Rupees Thirty Six Lakhs Thirty o Title Deed No. | -1330 of year 2000 ;
sub-section (4) of section 13 of Act read with rule 8 of the Secunty Interest Guarantor : Mo. B, Mouza - Afadaha Kamarhatl, Twva Thousend. Four Furdred All that piece or parcal of land measuring 7 (seven) chataks 15 (sixieen) sq.it. or 0.76
{Enforcement) Rules, 2002 on this 16th Day of January of the year 2026. Sri Swapan Bhattacharjee 4L No. 01, Touzi Noi73, R. 5. PNk Ninely Three and paise Thirlasn Salak comprising of R 5. Setllement Dag No. 854 (Eight Hundred Fifty Four) appertaining
The Eorrawer in particular and the publiic in gencral is hereby cautioned not o deal Khatian No. 1244, QONEAS DS THE Netice: plds to F.5. Khatian .'-..Iu. ES? of I'-1|:;=.|;:a - Rijhat .J L. No. 156 [Nm';*.’:-m P.5. - Polba, Dust. -
with the peoperty and any dealings with the property wil be subject to the charge of Proparty under Symbolic Higrest ad diier appicabie Hoaghly. The land is situated within Rajhat Gram Panchayet.in the LR Record of Rights
the Punjab National Bank, Bajkul Branch for an amount of Rs. 6,24,328.45 P sy charges therean R PR PR A e i 15'1.{ 3
{Rupesas Six Lakhs Twenty Four Thousand Three Hundred Twenty Eight and Forty : : the said land 15 racorced as L_-H- Dag No. _54 in L.R. Hf“:_Eﬂ-:Hﬂ 0. 681 Kri
Five paisa anly) as on 30/08/2025 and interest therson Date & Time of Inspection : 21.01.2026 to 23.01.2026 (between 10.00 A.M. to 04.00 P.M.) Butted and Bounded by (As per title document) : On the North : Settiement Dag No
The borrower's [guaranior's '/morgagor's attention is invited fo provisions of sub- 1. TERMS & CONDITIONS : 1 The e-A ok heald on "AS 1S WHERE IS” and "AS 1S WHAT 1S BASIS" Bank Website 854 (Part), On the South : Sefthement Dag Mo, B54 -:E"E:"!:I. On the East : Setlement Dag
section (8) of section 13 of the Act in respact of time available to redeem the h iy "'ﬂ_h{'m‘ SNy el an T 1 Mo, 854 (Part), On the West : Seltlement Diag No, 853,
secured assats 2. Tothe best of knowledge and Information of the Authorized (fficer, there s no encumbrance on.any propery except as mentioned above E' Title Deed No. |- 1382 for the year 1999 ;
A : . ; However, the intending bidders should make thelr owm independent inguinés regarding the encumbrances, Hile of properiyies put on auction 1 that oi P - o e osisi
Description ﬂ.f the immovshie preperty : Equilable Morigage covering all that and claims/right’'duesieffacting the propery prior o submilling thelr bid. The e-Auction adverlisemeanl does nol constitule and will pol ba I ':U At peece Ef_p-ﬂfml PLEN IiAa ' i rFWE Haz Sy oy SRS ST
part and parcel of the iImmcvable properties consisting of Land & Bullding situated deemad to constifute any commitment ar any representation of the bank. The propery i being sold with all the existing and fuiurs { Dag No. B55 {Eight Hundred Fifty Five] appentaining o R.S. Khalian No. 594 of Mouza -
al Mouza - Kakra Gram Panchayat, J. L. No. 96, Dag Mo, 360, L. B, Khatian Mo. P e ﬁh&*her hﬁ:n,m, Sriiown G tﬁe' ngnk ThF-I.-'-".l|1hmim-l1 Dmrérfsprﬁreﬂﬁrid“m r.l:.gl not be responsible in Hns.?wa'.' fac I.'ans.-' | Rajhat, J.L. No. 156, P.5. - Polba, Dist. - Hooghty, The property &5 siduated within Rajhat
363, P15 - Baghesu, Bissict - Fina bacinieur: Total Arve 2 71 Baes ot o third party claims rightidues. ‘ ' e AN i Fr Q)| | | Gram Panchayat,in the L R. Record of Rights, the said land i recarded as L.R. Dag N,
3 atad |- 4, I- { - - £ .
il e > b b g i Ao 3. Itshall be the responsibility of the bidders to Inspect and satisfy themselves about the asset and specification before submitting the bed 855 in L.R. Khatian No. 375 Agri,. J.L No. 65, Touzl No.9. Butted and Bounded by (As
Bera. Property is sorroundedby-{As per valuation) North : Vacant Land, South : : g er title document) : On the North : Settlemant Dag Mo, 778, On the South : Part of
Baram Path, East: Owners Land, West : Villags Road. 4,  Only Buyers holding user id/password and confirmed paymeant of EMD through NEFT/RTGS shall be eligible for participating in the e-auction process gertl ot D N 8‘55 On the E l Seti] ng Nﬂ EE#: On the West 'IL 4 of
i &, The Interested Bidders, wha have submitted their EMD not below the 10% pf reserve price through cnline mode before 01.02.2026 for the auction held upto ih 2 FERBOTF- L e i LS AR RRVRRL Y PI0 - k MREIDR-Te . Land. 8
Date : 16.01.2026 Shriniwas Yadav, Chief Manger | Authorised Officer 04.00 P. M. shall be eligible for participating In the bidding process. The e-auction of the above propertes would be conducted exactly on the schedubad date and oihers :
Place : East Midnapur Punjab National Bank lime a5 mantioned againsl each property by way of inler-se bidding amongst the bidders. The bidder shall improve their offer In multiple of the amount mentioned ) Title Deed No. | '.'1 433 for the year 1999 .
under the column™Bid increase amount® against each property. In case bid is placed in the last 5 minutes of the closing time of the All that piece or parcel of land measuring .34 (thirty four) decimal comprising of R.S.
e-fusction. The closing time will automatically get extended for 5 minutes (Subject to maximuem of unfimited extensions of 5 minutes each). The bidder whao subrmits Satlement Dag Nos: 850 (Eight Hundred Fifty) and 853 (Eight Hundred Fifty Three)
s AFI'?HHETI.J:IEEMEHT the highest bid amountiNol below the reserve prce) on dosure of g=auction shall be declared as successiul bidder and a communication (o that effect will be appertaning 1o BLS. Khatian Mo, 83 of Mouza - Raghat, J.L. No. 156, P55, - Polba, Dist. -
P issted through elecironic mode which shall be subject to approval by the Authonzed Officar’Secured Creditor, Hooghly. The kand is recorded as LR Dag Mos. 650 and 853, Khatian Mo, 924. The total
[Uncler R‘“H“"’ﬂiﬂ[‘ & of the Insolvency and Bankrupicy Enﬁfd_ﬂf India 6. The Prospeclve quakified bidders may avall onling training on a-Aucton from hitps:/iwww.baanknet.com prior to the date of e-Auction. Maithar the Authorlzed area of .34 decimal In tha sum total of 1% decmal from Dag No. 850 and 15 decsmal from
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016] Officer/Bank nor hitps:{iwww.baanknet.com shall be liable far any internet Network Problem and the interested bidders to ensure that they are technically well Dag No.853. The said property i.e. Dag No. 850 ie butted and bounded by (As per the
FOR THE ATTENTION OF THE CREDITORS OF equipped for panticipatingin the e-Auction event title document) : North : Setilamani Dag No. 843, South : Settiement Dag Mo, 778,
SUYASH FINOVEST PRIVATE LIMITED RELEVANT PARTICULAR T. The purchaser shall bear the applicable stamp duties/additional stamp dutly Aransfer chargers, fee efc. and also all the Statutory’non-statutory dues, taxes retes East ; Sellement Dag Mo, %49 and B51, West : Satflement Dag Mo, 778, and Dag Mo,
. | Mame ufl:n:-‘]:-:lr-ale :IE':I!.I:II' . SLINESH FINOVEST PRIVATE LINITED -ESSE:SEI'I'II?‘.-I'I:'E EhEI'QE'-.'I"EEE. Ll E:"""m!] ¥ ﬂl’l'g,'l‘.ll}i']}' pricE .Eﬂ.llj future, . ) ) — 853 = butted and bounded h"_l' [AE- per the ftitle dEH:IJI'I'bEFIﬂ : Morth : S=tilement Dag
2. | Date of incorparatian af corparate deior 10,42 1904 8. The -l"mtlhc:unzed CHflcer I5 o baind to accept the highest offer amd the Adthorized Officer has the absofute right to accept or reject any or all offer(s) ar No. 778, South : Satilemant Dag Nos. 778 and 854, East : Setflement Dag No. 854,
5. | Baalhanfy under which corpardle deitor s | ROG West Benga adjournicancal the: a-Auclion withoul assigning any reason thersof West : Seitlement Dag No. 778
mmmm” { registered 9. The bidders are au!-._rise-:j to go through the detalled Terms & Conditions of e-Auction available on the Website: hitps:iwww.baanknet.com bafore submitting their Title Document Mo, | -1728 for the year 1900 :
&, | Gorporate ientity No. |/ Limaes Liabiity URDITIWE IS PTCOR4e32 F'dEa”d_tE'”"-“; ‘:"“'_"_t'" lh“_"_q'”“"“”' I _ - ] _ _ _ All that piece or parcel of Land measuring 8.5 (eight point five| decimals northern portion
[ Idanbificafon Mo of corporate deblor | 10. 'EES";‘I sale prjl_:‘ﬂ :L:-II:iu_ltle_ p:édégma:_l;daaly |.|3r.ct|:-:1ﬁlahans.arrru day ﬁr |I':u:tl|:1a1arléhan riexl working day inciuding earnest money already deposited from the acceplance oul of 36 decimals comprising of R.S. Setilement Dag No. B31 {sight hundred ninety ons)
5. | Address of the regeEiarad affice and principa Diewardighi. Mirzapur, Bardhaman, b ,I i hﬂyl g E:”E T CEHHEIE.ED OIRULL PTOvET by V1! ity agaln. i i appertains to R.S. Khatian No. 1358 of Mouza - Rajhat, J.L. No. 156, P.S. - Polba, Dist
| effica (i any) of corporate dabior | West Bangal - 713102 il EE':IE":I'::‘::F':' ':':‘;h'!hii'd ﬁ':fﬁ = t”.?:dii'”!_::‘;lﬁ Erﬂt':;j :‘:ﬂ“a"' Dfr:heﬁzlﬁ'&":a“”:lﬂﬁjaéiff TE' mwﬁ'EﬁTTﬁTﬁﬁgﬁﬁeTﬁ '"t:;::“': ':'ff:‘-""'ﬁzt;:'“"”;h; - Hooghly, The land is situated within Rajhat Gram Panchayat, The land is butted and|
fi, | Insolvency commencement date in respect 13.01. 2026 Eﬁ}g‘um}ér ﬁén:?ma Eﬁe guhiggilﬁﬁllm ;:Iﬁ Eol Ll ia B L AL PR ] S ikl prapery o ¥ bounded by (As per the title document) : North : By tand of J K. Ghaosh, South : By
| of corporate deblor . Y y : - _ land of Bimal Meogi, East ; Delhi Road, West : By land of Haran Chandra Meogi,
7. | Estmased date of chasure of Insobvency 12072026 12, 180 dave fram the dase Date : 18.01.20.26 Authorised Officer Title Document No. |- 1729 for the year 1398
| resclubion process | of commencaman of CIRP Place : Kolkata Punjab & Sind Bank |} | All that pisce or parcel of land measuring 11 (Eleven) decsmals compnsing of RS
8. | Mame and ragistration numbar of the Ahhil Kumar Singh, . . = . y , 8 . . cetilerment Dag Mo, B854 (Eight Hundred Fifty Four) appertains fo R.5. Khatian Mo, 637
by el At A ke IBBIIPA-D01 1P-PO 238002122/ 3564 For details visit our website : https://punjabandsind.bank.in of Mouza-Rajhat, JL No. 156, P.S. - Polba, Dist. - Hooghly, The land s situated within
rasolugon professicnal Rajhal Gram Panchayel. The land is butted and boundead by (As per the title document)
4, | Acdress and e-mall of the mteimresgiulion | Abhit Rumar Singh, sahiti 381 hoimad com » North : Office of J.K. Plasiic Factory and Homeopath Doclor's Chamber, South : Bagan
professonal, as registanad wilh the Board Abhil Kumar Singh, 25859 G T Road, Vishni # . » : ZD Nﬂ'_ UFF'EE 4 B.ﬁ. RAEAT SALE NOTICE property of Sujit Neogy and Sushil Mallick, East : Delivi Road, West : Bagan Property of
T — | BN BCT; T 18 ERE, Deiniies Tl 3@?]3[ afﬁ I"d |ﬁ || Bﬂ " k 54, K. N. C. Road, Barasat. West Bengal, Pin - 700 124 REURETIARV |Haran Meogy and Tarsk Ghosh,
10} Addrass and e-mall o be used for fAbhil Sirgh & Associabes, Ph. No. - 033 2552 5255 IMMOVABLE Titie Document Mo. | -292T for the year 1999 :
corraspondence with the inberim rasolufion 28T M Sarani, Govind Bhawan. Tth Fioor, i e I i ARk . AN that piece or parcel of land measuring 2.21 (Two Paint Twenty One) Acras comprising
profassiongl Rocm No. 110, Kefkata — 700001 1 sleldig ALLAHABAD E-mail : zobarasat@indianbank.co.in PROPERTIES of R.5, Settlement Dag Mo, 778 (Seven Hundred Seventy Eight} appertaining o R.5,
_ _ |t suyesnfinovestiflgmat. com - Khatian Mo. 85 of Mouza - Rajhal. J.L. No. 156, P.5. - Polba, Dist. - Hooghly. The land
11, Last gate for submizsian of claims 27012026 1.2, Within 14 days from the APPENDIX - IV - A [See Proviso to Rule 8(6)] ks giuated within Rajhat Gram Panchayat In the LR Record of Rights the said land Is
N B L | Date Appainiment of IRF 1.2 13.01. 2025 E-Auction Sale Motice for Sale of Immovable Assets under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interast recorded &5 LR, Dag No. 778 in LR, Khatian Mo, 924, The land is butted and bounded|
12| Classes of crediloes, I ary, under dause Mamie i classes] = NA Act, 2002 read with proviso to Rule B(6) of the Security Interest (Enforcement) Rules, 2002, by [As per the title document) ; North ; Panchayat Road, South : R.S. Dag No. 855,
iB) ol sub-sachion (548] of sechion 21, Motice is hareby glven 1o the pubbs in general and in parlicular to the Bormowes) and Guaranions) hal the balow described Immovabla Proparty morgagedichanged East: F.5, I'_'Iag Mo, 854, B53 B2 BRT B0 and 949, West : RS, Dag Mo, B56 BSE and
gzcertaned by Bie inferim resolution 1o the Secured Craditor, the Symbolic Possession of which has been aken by the Authorized Officer of Indian Bank, Helencha Branch [Secured Creditor), 776,
profassianal will be sold on “As Is whera I3 basis®, "As |s what is basis’, and "Whatever there is basis™ on 25.02. 2026 for recovery of Rs, 27 43,390.27 [Rupeas Twenly - o =
13 Names of Insolvency Professionals 1 A Seven Lakhs Forty Three Thousand Three Hundred Ninety and Twenty Seven FPaise only) a5 on 15.01.2026 with further interest, costs, other charges and expenses Date : 16-01-2026, Place : Rajhat 5di- Authorised Officer, UCO BANK
| Wentified 1o act as Autharised Repraséntalive | 7 thereon due to Indlan Bank, Helencha Branch (Secured Creditor) from Mis, Loknath Varieties (Borrower), 3o, Sri Haripada Banik, Vill - Helencha Bazar, F.O
- Helencha Colony, P.S. - Bagdah, Dist - 24 PGS (Morth}, Fin - 743 270, : : '
ol creclons in @ dass (Thes names foreach dass) - 3 i : a}-—-l-—-rl am Vg . l], k. Appendix - IV [See Rule B{1)]
12| () Rakvari Forms and Wb link: hllpsiibbs gov inhama doanioads The specific details of the property intended 1o be brought to sale through e-auction mode is enumerated below: ol \ (_,dﬂdrd dll & (Section 13(4)]
AN W TIEE Ty ol iy il s,
() Detauls of authorized representatves Physical Address: Sama as n.paint 10 Sl a) Mame of Account / Borrower | Detailed Description of Secured Creditors | a) Reserve Price o ' POSSESSION NOTICE
are available at Mo, Guarantor / Mortgagor Immovable Property(ies) Dutstanding Dues | b) EMD Amount I LU I (For Immovable Property)
Noica | R e TR ot ¢} Bid Incrament Amount
s el e el e e el b b) Name of the Branch d) Property 1D KECHUADANGA BRANCH (1752)
carporata insohvency resolution process of the Suyash Finovest Prvats Limited on 13.01, 20285, e} Encumbrance on Property Vill & P.O. - Kechuadarya, P.5. - Kareempur, Dist - Nadia, West Bangal
The credibons of SUYASH FINOVEST PRIVATE LIMITED, are haneby called upan b subimé her cams f) Type of Possession _ i Pinm - 741 158, E-Mall ; cb1752@canarabank.com
wilh |:|'|:|:I| 0N or ‘::lﬂl-l'.ﬂ? L107.2060 Ba the Infanm reéscluton pralessional & e address mentoned 1, ﬂ"' Mis: Loknath Varieties {Eﬂl‘rﬂ'ﬂ'&l‘}. Al that DiECE or |:I~'E|I":-E| of Land measllfiﬁﬂ abaout Rs. 2?.431350.2? ﬂ} Rg. 1‘4.55,5““.“”‘ {-b Whearaas
agamstantry No. 10 S/o. Sri Haripada Banik mare or less 3,60 Satak alongwith any construction | (Rupees Twenty | iRupees Fourieen Lakhs Eighty | | the undersigned being the Authorised Officer of tha Canara Bank, Kechuadanga
The Imancal credilors shall submil their ckims with prood by electrores means anly. 41 alhar cradiloes Vill - Helencha Bazar, P.O, - Halancha Cobomy, thereon under J L. Mo. 63, Mouza - Helencha, Hal | Sewen Lakhs Forly | Six Thousand Eight Hundred Branch under Sacuritisation and Reconstruction of Financial Asseis and
miay subemit the diaims wilh procdin person, by pestor by electronic means. E-_S- 'Taaagg_?g- Dist - 24 PGS (MNorth), EEEIENG-JE-EEEH:"SNEESS-i - J-I-_g-F' I-TT Tsha- '[PhFEE T,ED”;EET only} Enforcement of Securily Interest Act, 2002 (Act 54 of 2002) and In exercize of
Submissizniof {alsear misleading proods of claim shell atiract penalfies, i : - LIEE P R o ettt Bl e b rEi TR powers conferned under Section 13 (12) read with Rule 3 of the Security Interast
Name nd Siqnature af infesim Rgesqm-.pﬂqsm. - AbhitKuriar Singh Gram Panchayet, Disl. - 24 PGS [Narth), | Nenety and Twenlty | b) Rs. 1,48,680.00 {Enforcement) Rules 2002, issued a Demand Notice Dated 14.11.2025 calling
g S R i " Sri Subrata Kumar Banik Registered In Deed Mo. 1-698 in A.D.S R. - | Seven Paise only) | (Rupees One Lakh Forty Eight upan the Borrower Animesh Biswas. S/o Dillp Biswas and Tamasree Biswas,
A et roprietor | Mortgagor), S/o. Srl Harlpada Banlk | Helencha, Morth 24 Parganas in the year 2 as on 15.01. ousand Six Hundred Eighty - i : i i
Derie and Place 17.01, 2020 Kolkaea (Propri '™ ), Sfa. SriH Banik | Hedl North.24 P h 2008 15.01.2026 | Th Six Hundred El Wia: Animesh Biswas (hereinafter referred to as “the Borrowers"”) and Sabita
Will - Helencha 1 No, Colony, P.O. - Helencha having Book 1 Voluma No. 08, Page No. 351 o | with further interest, | only) Saha, Wio. Gobinda Saha (herelnafter referred to as “the Guarantor”) to repay
Colony, PS. - Bagdazh, Dist - 24 PGS (Nark], 354, The Property Butied and Bounded by : | costs, other charges ] p ; : p ;
NOTICE ! ! the amount mentionad in the nofice, being Rs. 9,86,968.51 (Rupses Mina Lakhs
CHANGE OF NAME Pin - 743 270, Morth by - Properly of Sanjay I".-1all:-!:_:k. Eth by - and expenses |_::]| Rs. 10, 000.00 Eighty Six Thousand Nine Hundred Sixty Eight and Paise Fifty One only) as on
| SUBIR SANTRA li Matics = hersby givan fo public ingersral that ) . Propery of Late Surya Kanla Elara|§ Hairs, East therson. (Rupess Ten Thousand only) 15.44.2025 and inlarest tharaon and cost ate. within &0 days from tha aam o
; alias original Registar Desd of Sale dated Smt Sima Banik {Guarantor) by - Road, West by - Proparly of Bibek Biswas. 'Ei:lei|:;1. prndphdeit e :
ISHOTTAMANANDA SWAMI, son 02.07:2074 and recardad as Baok No. | Wio, Sr Subrata Kumar Banik The Property Stands in the name of Sri Subrata d) IDIB218503B5075 » ,
of Asit Santra, a permanent e e Vill - Helzgncha 1 No. Caoleny, PO, - Helencha Kumar Banik, Sfo. Sri Haripada Banik The Borrower Animesh Biswas, Sio Dip Biswas and Tamasree Biswas, W/o.
- : volume Mo. 1301-2021, pages from 148528 Colony, P.S. - Bagdah, Dist - 24 PGS (Marth) ) e) Best of knowledge and Animesh Biswas (hereinafter referred to as "the Borrowers") and Sabita Saha,
resident of Ramakrishna Math, ABEAR haing Mo 130 070473 for Fre v : CERSAl Asset ID : 200009329663, : :
Belur. P.O. Belur Math. P.S. Ball tp 14E54E being No. 130107013 for the year Pin - 743 270, Sarti kntareat i) - L0DAGIIAATIES infarmation of the Authorised Wio Gobinda Saha (hereinafter referred to as “the Guarantor”) having failed
oIUh T y 9. Y 2021, registered before the office of D.S.R. ecurity Interes . ; Officer, there iz no to repay the amount. nolica & hareby given Lo the owner of propery and tha
Dist. Howrah, West B?nga| | | Madia, is lost from oy chient's | & SUBRATA b) Helencha Branch encumbrance on the property. public in general, that the undersigned has taken possession of the property
711202, henceforth, vide an| |gyasH's cusiody and accordingly a ganeral . ) described herein below in exercise of powers conferred on him / her under Section
Affidavit No0.21164/25 dated| | iz vide GOE Mo 850 dased 15.07 2026 was f) Symbolic Possession 13{4) of the said Acl, read with Rule B & 9 of the said Rule on this 17th Day of
23.12.2025, sworn before the| | et before East Bidhannagar Poice Station, . ; January of the year 2026,
Executive Magistrate [-Class, I any person finds the title desd should infmate, Contact Person : Branch ME“EE er and Mobile No. 73084 60120 The Barrowers { Guarantor / Mortgagor / Pariner in particutar and the public in
. s I % i A B , qeneral are hereby cautioned not o deal with the property and any deafings with
E%vgﬁAm:uiﬁlggown as SWAN tufr_-i:rﬁrhlﬂegf mm:? ?H:E IHEH Ihe.ja:: {*} Sale Price should be above Reserve Price. ?h& property wall D&L subject 1o the charge of the E!m?:ravsanh. Eachua%:ng-a
. Gl SMEMIESITON D8 P NETICR, Ay SmeAquanly : i . B Branch for an amount Rs. 9,86,968.51 {Rupees Mine Lakhs Eghty Six Thousand
ciaim wil not be entertained Date and Time of E-auction : Date - 25.02.2026; Time - 11.00 A.M. to 04.00 P.M. Nine Hundred Sixty Eight and Paisa Fifty One Only) as on 13.11,2025, plus
Date : 17.01 3026 i S ; . ~ : applicable rate of inlerest and other charges from 14.11.2025
L E - . i a .
I:.ﬂambﬁ.. MRS_EHGUEE i '_:I':":'r' Hmrf Bidders are advised 1o visit the-websila (https:ibaanknet.com) of our a-auchon service pravider PSB Alliance Pyl Ltd: fo parlicipats in online bid. For Tachnical n respect of ime d?allabl_ﬁ' m FEBOIR pitREIRUHARER O,
Ma. 28, 41, Rec Cross Face, H':'Ef"'b - 10001 Assislance Please call PSB Alliance Pvt. Lid. Helpdesk Mo, B2312 20220, email ID : support. BAANKNET @psballiance.com and clher helg line numbars Description of the Immovable Property
E-Mail - srigt acvocai@amallcom | | auailable in service praviders helpdesk. For Registration status with PSB Allanca Pyl Lid, and EMD slatus, please conlact support BAANKNET @psballiance.com [Details of Security Assets]
Mot - +8H1- BAJG07 1720 For property details and pholograph of the propery and auction terms and condifions please visid © https:baanknet.com and for clarificalions related to this portal, [CERSAI ASSET ID : 200023960608)
piases contact Helpdask No. 42312 20224, All that piece and parcel of property in the name of Animesh Biswas (Bommower
Bidders are advised to use Properly 1D Number mentioned above while searching for the property In the website with hitps:/baanknel.com and Mortgagor)
& & » 4 b T .
LIVIE-S)EC L AN 1 NOTE : THIS IS ALSO A NOTICE TO THE BORROWER(S) / MORTGAGOR(S) / GUARANTOR(S) EMT of All that piece and parcel of land and residental building constructed
Whilsi care is laken prior o aoceplance of advertising copy. 11 is thereon lying and situated under P.5. - Karimpur, Touzi No. 1 within Mouza - B8
sk ;'n.r-.-.lh-l.,' fiv verily s contemts. The Indign | e Lobiviniesid Date = 16.01.2026 | Place ' Barasatl Buthorised Officer [ Indian Bank Llliarrlpur, Kihatian Mo. Sabaek 650, 1417, 1302, 387, HAL Khalian Mo 218, LR
cannid bhe held h:\['l-l-r:*-lhll‘.: lor such conlends, nor [or any liois o Khatian Mo 553052 :nrnp-riﬁing of Dﬂ{_‘j Mo. RS 468 LR 561 with land of Areg 1
dlmage incurred as a resall of ransacisons with companies, assdo- Decimal and BS Dﬂg Mo, 950, LR Dg_g Mo, 1009 with land of Area £ Decimal,
cintions or individuals advenising in s newspapers o pablicn- The Property is butted and bounded by : On the Morlh : By Land of Mrinal
tions. We therefore recommend that readers make nocessary Biswas, On the South - By Mud Road, On the East ; By Land of Pradip Biswas,
IMUuEres b= finire -4.‘I1Ll|.l'l;_' amy MOncs Or CCnneg NG any oorms- Oy e Wiast EI:,' Land of D||4|.I Blswas
mienils whilh smvertrsers or olherwse aching on an sdvertiscmeoenl 1 :
any manner whalsoever. Regisiored letiers are pol accepicd in Date - 17.01.2026 Authorsed Officer
respanse o hox mumiber aldvemisement. Place K’ﬂﬁhuiﬂrﬂﬂﬂﬂ:ﬂ Canara Bank
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